
BEFORE THE NATIONAL GREEN TRIBUNAL 
SOUTHERN ZONE 

IN THE MATTER OE: 

VASIPILLI NUKARAJU AND MYLAPALLY GIRISH, 

APPEAL NO. 4 OF 2023 (SZ) 

VISAKHAPATNAM DISTRICT 

ANDHRA PRADESH 

UNION OF INDIA AND OTHERS 

VERSUS 

CPCB. 

.. APPELLANTS 

...RESPONDENTS 

COUNTER AFFIDAVIT ON BEHALF OF RESPONDENT NO. 3 

CENTRAL POLLUTION CONTROL BOARD (CPCB) 

1. H. D. Varalaxmi, D/o Shri H.S. Devaiah. Hindu, aged 54 years, working as Scientist 'E and 
Regional Director in the Regional Directorate - Chennai, Central Pollution Control Board, 2nd 

Floor. 77-A, Ambattur Industrial Estate. Chennai - 600 058, do hereby solemnly affirm and 

sincerely state as follows: 

I submit that, I am presently working as Scientist E & holding Charge of Regional Director 

(Chennai), Central Pollution Control Board (hereinafter referred to as CPCB). I am authorized to 

file the counter affidavit on behalf of the 3re Respondent - CPCB. I am fully conversant with the 

facts of the case and hence, competent and authorized to depose and swear this reply affidavit on 

behalf of the Respondent No. 3, i.e CPCB. 

1. That the averment made in Parasl and 2 are about address of Applicant and Respondent (s). 

The same are matter of records and no comments from this Answering Respondent No. 3, i,c 

H.D.VARALAXMI, MToch 
Regional Director 

CENTRAL POUUTION CONTROL BOARD 
(MoEF & CC. Gov of lndls) 
Regional Diroctorste (Chennal) 

2nd Floor 7»A Son Avonue Roed, 
Ambathur hdutia Esuate, Chonnai -000 08e 












